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आदेश / O R D E R 

Per Bench: 
 

     Both the appeals preferred by the assessee are directed against the 

order passed by Ld CIT(A)-20, Mumbai and they relate to the  assessment 

year 2011-12. 

 

2. The assessee has moved a petition before the  Bench  seeking  to 

withdraw these appeals. The ld.DR did not object to the request put forth 

by the assessee. Accordingly, we allow the assessee to withdraw these 

appeals. 
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3.     In the result, both the appeals filed by  the assessee are dismissed in 

limine. 
   

 

 Pronounced accordingly on 11th  FEB ,  2016. 
 

 घोषणध खरेु न्मधमधरम भें ददनधंकः 11th  FEB, 2016 को की गई । 
         

               Sd                                                                              sd 

      (PAWAN SINGH)                                              ( B.R. BASKARAN)  
    JUDICIAL MEMBER                                          ACCOUNTANT MEMBER   
 

भुंफई Mumbai: 11th  Feb, 2016. 

व.नन.स./ SRL , Sr. PS 
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1. अऩीरधथी / The Appellant  

2. प्रत्मथी / The Respondent. 

3. आमकय आमुक्त(अऩीर) / The CIT(A)- concerned 

4. आमकय आमुक्त / CIT concerned 

5. ववबधगीम प्रनतननधध, आमकय अऩीरीम अधधकयण, भुंफई / 

 DR, ITAT, Mumbai concerned 
6. गधर्ा पधईर / Guard file. 

   

आदेशधनुसधय/ BY ORDER, 

True copy 

                                                                                                      सहधमक ऩंजीकधय (Asstt. Registrar) 
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